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COURT NO. 37  

DIVISION BENCH - II 

   HON'BLE MR. JUSTICE VIBHU BAKHRU 

     HON’BLE MR. JUSTICE TEJAS KARIA 

 

 

 

[NOTE: IN CASE ANY ASSISTANCE REGARDING VIRTUAL HEARING IS REQUIRED,, PLEASE CONTACT, 

       MS.MRIDULA SHARMA(PH 9650908783) COURT MASTER TO HON’BLE MR.JUSTICE VIBHU BAKHRU] 

 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 

 

 

CLICK HERE TO JOIN VC 
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt7 
 
   
 

cmmridulasharma.dhc@gov.in  

 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

AFTER NOTICE MISC. MATTERS 

99 W.P.(C)-8230/2023 
CM APPL. 31581/2023 

GYAN MARKETING ASSOCIATES PVT. LTD.  
V/s INCOME TAX OFFICER, WARD - 10(3), 
NEW DELHI 
  

GAURAV JAIN, SHAILENDERA 
KISHORE SINGH 

 

 OTHER DETAILS OF ADVOCATES: 
GAURAV JAIN(GAURAVJAIN_81@REDIFFMAIL.COM)(9810262615)(PETITIONER) 
INCOME TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN, 
DELHI.ITO10.3@INCOMETA.GOV.IN)()(RESPONDENT) 
SHAILENDERA KISHORE 
SINGH(SHAILENDERAINCOMETAX@GMAIL.COM)(8800652576)(RESPONDENT) 

 

100 W.P.(C)-2791/2024 
CM APPL. 11389/2024 
WITH W.P.(C) 2792/2024 
W.P.(C) 2793/2024 

SMT. TARANJIT KAUR  
V/s ASSISTANT COMMISSIONER OF 
INCOME TAX CIRCLE INTERNATIONAL 
TAXATION 2 1 2 DEL 
  

MAYANK JAIN  

 OTHER DETAILS OF ADVOCATES: 
JAIN SINGH AND CO(JAINSINGHCO@GMAIL.COM)(41517977)(PETITIONER) 
DELHI DCIT JUDICIAL 
HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT) 
DELHI DCIT JUDICIAL 
HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT) 

 

101 W.P.(C)-2792/2024 
CM APPL. 11391/2024 

SMT. KIRANJOT KAUR  
V/s ASSISTANT COMMISSIONER OF 
INCOME TAX CIRCLE INTERNATIONAL 
TAXATION 2 1 2 DEL 
  

MAYANK JAIN  

 OTHER DETAILS OF ADVOCATES: 
JAIN SINGH(JAINSINGHCO@GMAIL.COM)(41517977)(PETITIONER) 
DELHI DCIT JUDICIAL 
HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT) 
DELHI DCIT JUDICIAL 
HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT) 

 

102 W.P.(C)-2793/2024 
CM APPL. 11403/2024 

JASPREET SINGH URF JASPREET SINGH 
KHABRA  
V/s ASSISTANT COMMISSIONER OF 
INCOME TAX CIRCLE INTERNATIONAL 
TAXATION 3 1 2 DEL 
  

MAYANK JAIN  

 OTHER DETAILS OF ADVOCATES: 
JAIN SINGH AND CO(JAINSINGHCO@GMAIL.COM)(41517977)(PETITIONER) 
DELHI DCIT JUDICIAL 
HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT) 
DELHI DCIT JUDICIAL 
HC(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(9013851550)(RESPONDENT) 
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                    COURT NO. 05  

                    DIVISION BENCH-VI 

                HON'BLE MR.JUSTICE C.HARI SHANKAR  

       HON’BLE MR.JUSTICE AJAY DIGPAUL 

 

 

 

NOTE 1: Learned Counsel are requested to provide electronic copies of compilations of judgments/written submissions at least 24 hours in  

advance of the hearing, by way of email to the Court Master [cmpraveenkumar.dhc@gov.in] and  Court Master     
(vikram.224@dhc.nic.in.   The compilations should be     

         

        indexed (alongwith relevant  para numbers of judgments specifically mentioned), bookmarked  and OCR compatible. They should not be    

        marked or highlighted. 

 

 

Note 2: Please note that ordinarily no adjournment would be granted in cases which are ripe for hearing. 

 

 

Note 3: In matters in which there is an earlier order directing the matter to be listed for hearing or for disposal, no adjournment will be 

granted unless a requested for adjournment is circulated a day in advance to [cmpraveenkumar.dhc@gov.in] and  Court Master     
(vikram.224@dhc.nic.in.  or an adjournment slip is filed a day in advance, specifying the ground of adjournment.  
 

NOTE 4: LEARNED COUNSEL ARE REQUESTED TO OBTAIN THE ELECTRONIC COPY OF THE COURT RECORDS IN ADVANCE, TO FACILITATE HEARING.  

 

NOTE 5: REGULAR MATTTERS WILL BE TAKEN UP AS SOON AS THE MISCELLANEOUS BOARD IS OVER.  

 

 

 

 

 

To join hearing please click the link given below:- 

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt19 

 

 

 

 

 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 

 

cmpraveenkumar.dhc@gov.in 

 

vikram.224@dhc.nic.in 

 
 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

PART-HEARD MATTERS 

77 W.P.(C)-11725/2016 AZAD SINGH KHANDSAIYA & ORS.  
V/s UNION OF INDIA & ORS. 
  

TINU BAJWA, ARJUN NATARAJAN, 
NAVEEN R NATH, HETU ARORA 
SETHI 

 

 OTHER DETAILS OF ADVOCATES: 
HETU ARORA 
SETHI(HETUARORASETHIADV@GMAIL.COM)(9910904298)(PETITIONER) 

 

78 W.P.(C)-15111/2022 
CM APPL. 46742/2022 
CM APPL. 46743/2022 
CM APPL. 53968/2022 

MS NEETI BHARARA OBEROI AND OTHERS  
V/s GOVT OF NCT OF DELHI & ORS. 
  

ANKUR ARORA, NARESH KAUSHIK, 
R V SINHA 

 

 OTHER DETAILS OF ADVOCATES: 
ANKUR ARORA AND SRISHTI SHARMA(ADVANKURARORA@GMAIL.COM, 
ADVSRISHTISHARMA@GMAIL.COM)(9811929774)(PETITIONER) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
SECRETARY OF EDUCATION(SECYEDU@NIC.IN, DIREDU@NIC.IN , 
CSDELHI@NIC.IN)()(RESPONDENT) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(23382163)(RESPONDENT) 
ANKUR ARORA(ADVANKURAORA@GMAIL.COM, 
ADVSRISHTISHARMA@GMAIL.COM)(9811929774)(PETITIONER) 
NITESH(NITESHKUMARSINGH1981@GMAIL.COM, 
NARESHKAUSHIK9@GMAIL.COM)()(RESPONDENT) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
AVNISH AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)()(RESPONDENT) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 
CS DELHI(CSDELHI@NIC.IN, SECYEDU@NIC.IN, DIREDU@NIC.IN)()(RESPONDENT) 
NARESH KAUSHIK(NARESHKAUSHIK9@GMAIL.COM)(9212116248)(RESPONDENT) 
R V SINHA(SINHAADVOCATE@HOTMAIL.COM)(9868230464)(RESPONDENT) 
R V SINHA(SINHAADVOCATE@HOTMAIL.COM)(9868230464)(RESPONDENT) 

 

 

 
 

 

mailto:vikram.224@dhc.nic.in
mailto:cmpraveenkumar.dhc@gov.in
mailto:vikram.224@dhc.nic.in
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt19
mailto:cmpraveenkumar.dhc@gov.in
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   COURT NO. 30  

   HON'BLE  MR.JUSTICE SANJEEV NARULA 

 

NOTE: “SUPPLEMENTARY PASSED OVER MATTERS WILL BE TAKEN UP JUST AFTER THE SUPPLEMENTARY LIST 

    

       IS OVER.” 

 
 

[NOTE:1. IN CASE ANY ASSISTANCE REGARDING VIRTUAL HEARING IS REQUIRED, 

         PLEASE CONTACT,  MR.NANDAN SINGH(9319815952),COURT MASTER TO HON'BLE MR. JUSTICE SANJEEV NARULA.            

 

 

Click below to join the VC: 

 

https://delhihighcourt.webex.com/meet/dhcecourtvc9 

 

 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 

 

cmnandansingh.dhc@gov.in       

 
 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

AFTER NOTICE MISC. MATTERS 

65 CRL.REV.P.-30/2024 
CRL.M.A. 529/2024 
WITH CRL.REV.P. 46/2024 

NARESH JAIN  
V/s STATE (NCT OF DELHI) 
  

NAVEEN MALHOTRA  

 OTHER DETAILS OF ADVOCATES: 
NAVEEN MALHOTRA(NAVEENMALHOTRA470@GMAIL.COM)()(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(ECONOMIC OFFENCE WING-179/2018) 
CRL.REV.P. 46/2024 FILED BY HARISH AGGARWAL (D. 
OF HEARING : 2025-03-18 ) 
 
P.S.-FIR NO. :(ECONOMIC OFFENCE WING-179/2018) 

66 CRL.REV.P.-46/2024 
CRL.M.A. 1166/2024 
CRL.M.A. 1167/2024 

HARISH AGGARWAL  
V/s STATE (NCT OF DELHI) 
  

ANUKIRAT SINGH BAWEJA  

 OTHER DETAILS OF ADVOCATES: 
ANUKIRT SINGH 
BAWEJA(ANUKIRTSINGH@GMAIL.COM)(7018049239)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(ECONOMIC OFFENCE WING-179/2018) 
CRL.REV.P. 30/2024 FILED BY NARESH JAIN (D. OF 
HEARING : 2025-03-18 ) 
 
P.S.-FIR NO. :(ECONOMIC OFFENCE WING-179/2018) 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

https://delhihighcourt.webex.com/meet/dhcecourtvc9
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                     COURT NO. 25  

                 HON'BLE DR.JUSTICE SWARANA KANTA SHARMA   

 

 

 

CLICK HERE TO JOIN VC 

 

 

https://delhihighcourt.webex.com/meet/dhcecourtvc  

 

 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 

 

 

cmbharatgulati.dhc@gov.in 

 

 

 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

AFTER NOTICE MISC. MATTERS 

96 W.P.(CRL)-346/2021 COL GAUTAM MULLICK ORS & ORS.  
V/s UNION OF INDIA ORS & ORS. 
  

AADITYA VIJAY KUMAR, 
ABHISHEK ANAND, AJAY VERMA 

 

 OTHER DETAILS OF ADVOCATES: 
YASH SHEKHAR(NITIKA.MAIL@GMAIL.COM)()(RESPONDENT) 
ANISH MANGAL(SKMANGAL54@GMAIL.COM )()(RESPONDENT) 
ANILA MANGAL(NITIKA.MAIL@GMAIL.COM)()(RESPONDENT) 
COL GAUTAM MULLICK ORS 
(GAUTAMMULLICK@YAHOO.COM)()(RESPONDENT) 
ARUNA MULLICK(GAUTAMMULLICK@YAHOO.COM)()(RESPONDENT) 
ARUNA MULLICK(GAUTAMMULLICK@YAHOO.COM)()(RESPONDENT) 
ANILA MANGAL(NITIKA.MAIL@GMAIL.COM)()(RESPONDENT) 
SUSHIL KUMAR MANGAL(SKMANGAL54@GMAIL.COM)()(RESPONDENT) 
SANDHYA MANGAL(SKMANGAL54@GMAIL.COM)()(RESPONDENT) 
YASH SHEKHAR(NITIKA.MAIL@GMAIL.COM)()(RESPONDENT) 
ANISH MANGAL(SKMANGAL54@GMAIL.COM )()(RESPONDENT) 
COL GAUTAM MULLICK ORS 
(GAUTAMMULLICK@YAHOO.COM)()(RESPONDENT) 
SUSHIL KUMAR MANGAL(SKMANGAL54@GMAIL.COM)()(RESPONDENT) 
ARUNA MULLICK(GAUTAMMULLICK@YAHOO.COM)()(RESPONDENT) 
SANDHYA MANGAL(SKMANGAL54@GMAIL.COM)()(RESPONDENT) 
ANILA MANGAL(NITIKA.MAIL@GMAIL.COM)()(RESPONDENT) 
SUSHIL KUMAR MANGAL(SKMANGAL54@GMAIL.COM)()(RESPONDENT) 
SANDHYA MANGAL(SKMANGAL54@GMAIL.COM)()(RESPONDENT) 
YASH SHEKHAR(NITIKA.MAIL@GMAIL.COM)()(RESPONDENT) 
ANISH MANGAL(SKMANGAL54@GMAIL.COM )()(RESPONDENT) 
COL GAUTAM MULLICK ORS 
(GAUTAMMULLICK@YAHOO.COM)()(RESPONDENT) 
YASH SHEKHAR(NITIKA.MAIL@GMAIL.COM)()(RESPONDENT) 
ARUNA MULLICK(GAUTAMMULLICK@YAHOO.COM)()(RESPONDENT) 
SANDHYA MANGAL(SKMANGAL54@GMAIL.COM)()(RESPONDENT) 
ANILA MANGAL(NITIKA.MAIL@GMAIL.COM)()(RESPONDENT) 
SUSHIL KUMAR MANGAL(SKMANGAL54@GMAIL.COM)()(RESPONDENT) 
SANDHYA MANGAL(SKMANGAL54@GMAIL.COM)()(RESPONDENT) 
YASH SHEKHAR(NITIKA.MAIL@GMAIL.COM)()(RESPONDENT) 
ANISH MANGAL(SKMANGAL54@GMAIL.COM )()(RESPONDENT) 
YASH SHEKHAR(NITIKA.MAIL@GMAIL.COM)()(RESPONDENT) 
ANISH MANGAL(SKMANGAL54@GMAIL.COM )()(RESPONDENT) 
SUSHIL KUMAR MANGAL(SKMANGAL54@GMAIL.COM)()(RESPONDENT) 
ARUNA MULLICK(GAUTAMMULLICK@YAHOO.COM)()(RESPONDENT) 
ANILA MANGAL(NITIKA.MAIL@GMAIL.COM)()(RESPONDENT) 
SUSHIL KUMAR MANGAL(SKMANGAL54@GMAIL.COM)()(RESPONDENT) 
SANDHYA MANGAL(SKMANGAL54@GMAIL.COM)()(RESPONDENT) 
COL GAUTAM MULLICK ORS 
(GAUTAMMULLICK@YAHOO.COM)()(RESPONDENT) 
YASH SHEKHAR(NITIKA.MAIL@GMAIL.COM)()(RESPONDENT) 
ARUNA MULLICK(GAUTAMMULLICK@YAHOO.COM)()(RESPONDENT) 
ANISH MANGAL(SKMANGAL54@GMAIL.COM )()(RESPONDENT) 
ANILA MANGAL(NITIKA.MAIL@GMAIL.COM)()(RESPONDENT) 
ANISH MANGAL(SKMANGAL54@GMAIL.COM )()(RESPONDENT) 
COL GAUTAM MULLICK ORS 
(GAUTAMMULLICK@YAHOO.COM)()(RESPONDENT) 
COL GAUTAM MULLICK ORS 
(GAUTAMMULLICK@YAHOO.COM)()(RESPONDENT) 
ARUNA MULLICK(GAUTAMMULLICK@YAHOO.COM)()(RESPONDENT) 
COL GAUTAM MULLICK ORS 
(GAUTAMMULLICK@YAHOO.COM)()(RESPONDENT) 
ANILA MANGAL(NITIKA.MAIL@GMAIL.COM)()(RESPONDENT) 
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SUSHIL KUMAR MANGAL(SKMANGAL54@GMAIL.COM)()(RESPONDENT) 
SANDHYA MANGAL(SKMANGAL54@GMAIL.COM)()(RESPONDENT) 
ANILA MANGAL(NITIKA.MAIL@GMAIL.COM)()(RESPONDENT) 
COL GAUTAM MULLICK ORS 
(GAUTAMMULLICK@YAHOO.COM)()(RESPONDENT) 
SUSHIL KUMAR MANGAL(SKMANGAL54@GMAIL.COM)()(RESPONDENT) 
SANDHYA MANGAL(SKMANGAL54@GMAIL.COM)()(RESPONDENT) 
YASH SHEKHAR(NITIKA.MAIL@GMAIL.COM)()(RESPONDENT) 
ANISH MANGAL(SKMANGAL54@GMAIL.COM )()(RESPONDENT) 
ARUNA MULLICK(GAUTAMMULLICK@YAHOO.COM)()(RESPONDENT) 
AADITYA VIJAY 
KUMAR(KESHAV.SETH60@GMAIL.COM)(9711481910)(PETITIONER) 
AADITYAKUMAR(RAHULARYA744@GMAIL.COM)(9711131164)(PETITIONER) 
AMR INFRASTRUCTURES PVT. 
LTD.(AMRINFRASTRUCTURES@AIRTELBROADBAND.IN)()(PETITIONER) 
RC INFOSYSTEMS LTD(RCJPLACCOUNTS@REDIFFMAIL.COM)()(PETITIONER) 
HANDY MAN 4 U PVT 
LTD(MANOJ.GUPTA@AMRINFRASTRUCTURES.COM)()(PETITIONER) 
AMR INFRA SOLUTIONS PVT LTD(AMRINF.LTD@GMAIL.COM)()(PETITIONER) 
CR REAL ESTATE PVT LTD(RCJPLACCOUNTS@REDIFFMAIL.COM)()(PETITIONER) 
MRG PROMOTERS PVT LTD(MRG.PROMOTER@GMAIL.COM)()(PETITIONER) 
BG SONI(BENIGOPAL@GMAIL.COM)()(PETITIONER) 
ARUN KUMAR SONI(REJPLACCOUNTS@REDIFFMAIL.COM)()(PETITIONER) 
DEEPAK KUMAR(SKYLINE.DEEPAK@GMAIL.COM)()(PETITIONER) 
MANOJ KUMAR SONI(RCJPLACCOUNTS@REDIFFMAIL.COM)()(PETITIONER) 
NAVEEN SONI(RCJPLACCOUNTS@REDIFFMAIL.COM)()(PETITIONER) 
PRASHANT SONI(RCJPLACCOUNTS@REDIFFMAIL.COM)()(PETITIONER) 
RK SONI(RSONITRADING@GMAIL.COM)()(PETITIONER) 
RC SONI(RCSONI31@GMAIL.COM)()(PETITIONER) 
ASHISH GUPTA (ASHISHGUPTA7645@GMAIL.COM)()(PETITIONER) 
KRISHAN KUMAR(KHOMECONCEPTS@REDIFFMAIL.COM)()(PETITIONER) 
ANKIT GUPTA (NKIT_G5088@REDIFFMAIL.COM)()(PETITIONER) 
KAPIL KUMAR (KHOMECONCEPTS@REDIFFMAIL.COM)()(PETITIONER) 
MADHUR VERMA(VMADHUR77@GMAIL.COM)()(PETITIONER) 
VIJAY PANDEY(MANOJ.GUPTA@AMRINFRASTRUCTURE.COM)()(PETITIONER) 
UNION OF INDIA ORS 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)()(PETITIONER) 
SERIOUS FRAUD INVESTIGATION OFFICE (SFIO) UNDER MINISTRY OF 
CORPORATE AFFAIRS(INF.SFIO@NIC.IN)()(PETITIONER) 
ECONOMIC OFFENCE WING, DELHI POLICE(DCP-EOW-
DL@NIC.IN)()(PETITIONER) 
GREATER NOIDA DEVELOPMENT AUTHORITY 
(GNIDA)(AUTHORITY@GNIDA.IN)()(PETITIONER) 
AMR INFRASTRUCTURES PVT. 
LTD.(AMRINFRASTRUCTURES@AIRTELBROADBAND.IN)()(PETITIONER) 
RC INFOSYSTEMS LTD(RCJPLACCOUNTS@REDIFFMAIL.COM)()(PETITIONER) 
HANDY MAN 4 U PVT 
LTD(MANOJ.GUPTA@AMRINFRASTRUCTURES.COM)()(PETITIONER) 
AMR INFRA SOLUTIONS PVT LTD(AMRINF.LTD@GMAIL.COM)()(PETITIONER) 
CR REAL ESTATE PVT LTD(RCJPLACCOUNTS@REDIFFMAIL.COM)()(PETITIONER) 
MRG PROMOTERS PVT LTD(MRG.PROMOTER@GMAIL.COM)()(PETITIONER) 
BG SONI(BENIGOPAL@GMAIL.COM)()(PETITIONER) 
ARUN KUMAR SONI(REJPLACCOUNTS@REDIFFMAIL.COM)()(PETITIONER) 
DEEPAK KUMAR(SKYLINE.DEEPAK@GMAIL.COM)()(PETITIONER) 
MANOJ KUMAR SONI(RCJPLACCOUNTS@REDIFFMAIL.COM)()(PETITIONER) 
NAVEEN SONI(RCJPLACCOUNTS@REDIFFMAIL.COM)()(PETITIONER) 
PRASHANT SONI(RCJPLACCOUNTS@REDIFFMAIL.COM)()(PETITIONER) 
RK SONI(RSONITRADING@GMAIL.COM)()(PETITIONER) 
RC SONI(RCSONI31@GMAIL.COM)()(PETITIONER) 
ASHISH GUPTA (ASHISHGUPTA7645@GMAIL.COM)()(PETITIONER) 
KRISHAN KUMAR(KHOMECONCEPTS@REDIFFMAIL.COM)()(PETITIONER) 
ANKIT GUPTA (NKIT_G5088@REDIFFMAIL.COM)()(PETITIONER) 
KAPIL KUMAR (KHOMECONCEPTS@REDIFFMAIL.COM)()(PETITIONER) 
MADHUR VERMA(VMADHUR77@GMAIL.COM)()(PETITIONER) 
VIJAY PANDEY(MANOJ.GUPTA@AMRINFRASTRUCTURE.COM)()(PETITIONER) 
PRASHANT SONI(RCJPLACCOUNTS@REDIFFMAIL.COM)()(PETITIONER) 
RK SONI(RSONITRADING@GMAIL.COM)()(PETITIONER) 
RC SONI(RCSONI31@GMAIL.COM)()(PETITIONER) 
ASHISH GUPTA (ASHISHGUPTA7645@GMAIL.COM)()(PETITIONER) 
KRISHAN KUMAR(KHOMECONCEPTS@REDIFFMAIL.COM)()(PETITIONER) 
ANKIT GUPTA (NKIT_G5088@REDIFFMAIL.COM)()(PETITIONER) 
KAPIL KUMAR (KHOMECONCEPTS@REDIFFMAIL.COM)()(PETITIONER) 
MADHUR VERMA(VMADHUR77@GMAIL.COM)()(PETITIONER) 
VIJAY PANDEY(MANOJ.GUPTA@AMRINFRASTRUCTURE.COM)()(PETITIONER) 
UNION OF INDIA ORS (MOHAMMEDMUQEEM@GMAIL.COM)()(PETITIONER) 
SERIOUS FRAUD INVESTIGATION OFFICE (SFIO) UNDER MINISTRY OF 
CORPORATE AFFAIRS(INF.SFIO@NIC.IN)()(PETITIONER) 
UNION OF INDIA ORS 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)()(PETITIONER) 
SERIOUS FRAUD INVESTIGATION OFFICE (SFIO) UNDER MINISTRY OF 
CORPORATE AFFAIRS(INF.SFIO@NIC.IN)()(PETITIONER) 
ECONOMIC OFFENCE WING, DELHI POLICE(DCP-EOW-
DL@NIC.IN)()(PETITIONER) 
GREATER NOIDA DEVELOPMENT AUTHORITY 
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(GNIDA)(AUTHORITY@GNIDA.IN)()(PETITIONER) 
AMR INFRASTRUCTURES PVT. 
LTD.(AMRINFRASTRUCTURES@AIRTELBROADBAND.IN)()(PETITIONER) 
RC INFOSYSTEMS LTD(RCJPLACCOUNTS@REDIFFMAIL.COM)()(PETITIONER) 
HANDY MAN 4 U PVT 
LTD(MANOJ.GUPTA@AMRINFRASTRUCTURES.COM)()(PETITIONER) 
AMR INFRA SOLUTIONS PVT LTD(AMRINF.LTD@GMAIL.COM)()(PETITIONER) 
CR REAL ESTATE PVT LTD(RCJPLACCOUNTS@REDIFFMAIL.COM)()(PETITIONER) 
MRG PROMOTERS PVT LTD(MRG.PROMOTER@GMAIL.COM)()(PETITIONER) 
BG SONI(BENIGOPAL@GMAIL.COM)()(PETITIONER) 
ARUN KUMAR SONI(REJPLACCOUNTS@REDIFFMAIL.COM)()(PETITIONER) 
DEEPAK KUMAR(SKYLINE.DEEPAK@GMAIL.COM)()(PETITIONER) 
MANOJ KUMAR SONI(RCJPLACCOUNTS@REDIFFMAIL.COM)()(PETITIONER) 
NAVEEN SONI(RCJPLACCOUNTS@REDIFFMAIL.COM)()(PETITIONER) 
PRASHANT SONI(RCJPLACCOUNTS@REDIFFMAIL.COM)()(PETITIONER) 
RK SONI(RSONITRADING@GMAIL.COM)()(PETITIONER) 
RC SONI(RCSONI31@GMAIL.COM)()(PETITIONER) 
ASHISH GUPTA (ASHISHGUPTA7645@GMAIL.COM)()(PETITIONER) 
KRISHAN KUMAR(KHOMECONCEPTS@REDIFFMAIL.COM)()(PETITIONER) 
ANKIT GUPTA (NKIT_G5088@REDIFFMAIL.COM)()(PETITIONER) 
KAPIL KUMAR (KHOMECONCEPTS@REDIFFMAIL.COM)()(PETITIONER) 
MADHUR VERMA(VMADHUR77@GMAIL.COM)()(PETITIONER) 
VIJAY PANDEY(MANOJ.GUPTA@AMRINFRASTRUCTURE.COM)()(PETITIONER) 
UNION OF INDIA ORS 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)()(PETITIONER) 
SERIOUS FRAUD INVESTIGATION OFFICE (SFIO) UNDER MINISTRY OF 
CORPORATE AFFAIRS(INF.SFIO@NIC.IN)()(PETITIONER) 
ECONOMIC OFFENCE WING, DELHI POLICE(DCP-EOW-
DL@NIC.IN)()(PETITIONER) 
GREATER NOIDA DEVELOPMENT AUTHORITY 
(GNIDA)(AUTHORITY@GNIDA.IN)()(PETITIONER) 
RK SONI(RSONITRADING@GMAIL.COM)()(PETITIONER) 
RC SONI(RCSONI31@GMAIL.COM)()(PETITIONER) 
ASHISH GUPTA (ASHISHGUPTA7645@GMAIL.COM)()(PETITIONER) 
KRISHAN KUMAR(KHOMECONCEPTS@REDIFFMAIL.COM)()(PETITIONER) 
ANKIT GUPTA (NKIT_G5088@REDIFFMAIL.COM)()(PETITIONER) 
KAPIL KUMAR (KHOMECONCEPTS@REDIFFMAIL.COM)()(PETITIONER) 
MADHUR VERMA(VMADHUR77@GMAIL.COM)()(PETITIONER) 
VIJAY PANDEY(MANOJ.GUPTA@AMRINFRASTRUCTURE.COM)()(PETITIONER) 
ECONOMIC OFFENCE WING, DELHI POLICE(DCP-EOW-
DL@NIC.IN)()(PETITIONER) 
GREATER NOIDA DEVELOPMENT AUTHORITY 
(GNIDA)(AUTHORITY@GNIDA.IN)()(PETITIONER) 
AMR INFRASTRUCTURES PVT. 
LTD.(BAJAJ.VIKRAM@GMAIL.COM)()(PETITIONER) 
RC INFOSYSTEMS LTD(RCJPLACCOUNTS@REDIFFMAIL.COM)()(PETITIONER) 
HANDY MAN 4 U PVT 
LTD(MANOJ.GUPTA@AMRINFRASTRUCTURES.COM)()(PETITIONER) 
AMR INFRA SOLUTIONS PVT LTD(AMRINF.LTD@GMAIL.COM)()(PETITIONER) 
CR REAL ESTATE PVT LTD(RCJPLACCOUNTS@REDIFFMAIL.COM)()(PETITIONER) 
MRG PROMOTERS PVT LTD(MRG.PROMOTER@GMAIL.COM)()(PETITIONER) 
BG SONI(BENIGOPAL@GMAIL.COM)()(PETITIONER) 
ARUN KUMAR SONI(REJPLACCOUNTS@REDIFFMAIL.COM)()(PETITIONER) 
DEEPAK KUMAR(SKYLINE.DEEPAK@GMAIL.COM)()(PETITIONER) 
MANOJ KUMAR SONI(RCJPLACCOUNTS@REDIFFMAIL.COM)()(PETITIONER) 
NAVEEN SONI(RCJPLACCOUNTS@REDIFFMAIL.COM)()(PETITIONER) 
PRASHANT SONI(RCJPLACCOUNTS@REDIFFMAIL.COM)()(PETITIONER) 
ANKIT GUPTA (NKIT_G5088@REDIFFMAIL.COM)()(PETITIONER) 
KAPIL KUMAR (KHOMECONCEPTS@REDIFFMAIL.COM)()(PETITIONER) 
MADHUR VERMA(VMADHUR77@GMAIL.COM)()(PETITIONER) 
VIJAY PANDEY(MANOJ.GUPTA@AMRINFRASTRUCTURE.COM)()(PETITIONER) 
RK SONI(RSONITRADING@GMAIL.COM)()(PETITIONER) 
RC SONI(RCSONI31@GMAIL.COM)()(PETITIONER) 
ASHISH GUPTA (ASHISHGUPTA7645@GMAIL.COM)()(PETITIONER) 
KRISHAN KUMAR(KHOMECONCEPTS@REDIFFMAIL.COM)()(PETITIONER) 
ANKIT GUPTA (NKIT_G5088@REDIFFMAIL.COM)()(PETITIONER) 
KAPIL KUMAR (KHOMECONCEPTS@REDIFFMAIL.COM)()(PETITIONER) 
MADHUR VERMA(VMADHUR77@GMAIL.COM)()(PETITIONER) 
VIJAY PANDEY(MANOJ.GUPTA@AMRINFRASTRUCTURE.COM)()(PETITIONER) 
UNION OF INDIA ORS (MOHAMMEDMUQEEM@GMAIL.COM)()(PETITIONER) 
SERIOUS FRAUD INVESTIGATION OFFICE (SFIO) UNDER MINISTRY OF 
CORPORATE AFFAIRS(INF.SFIO@NIC.IN)()(PETITIONER) 
ECONOMIC OFFENCE WING, DELHI POLICE(DCP-EOW-
DL@NIC.IN)()(PETITIONER) 
GREATER NOIDA DEVELOPMENT AUTHORITY 
(GNIDA)(AUTHORITY@GNIDA.IN)()(PETITIONER) 
AMR INFRASTRUCTURES PVT. 
LTD.(BAJAJ.VIKRAM@GMAIL.COM)()(PETITIONER) 
RC INFOSYSTEMS LTD(RCJPLACCOUNTS@REDIFFMAIL.COM)()(PETITIONER) 
HANDY MAN 4 U PVT 
LTD(MANOJ.GUPTA@AMRINFRASTRUCTURES.COM)()(PETITIONER) 
AMR INFRA SOLUTIONS PVT LTD(AMRINF.LTD@GMAIL.COM)()(PETITIONER) 
CR REAL ESTATE PVT LTD(RCJPLACCOUNTS@REDIFFMAIL.COM)()(PETITIONER) 
MRG PROMOTERS PVT LTD(MRG.PROMOTER@GMAIL.COM)()(PETITIONER) 
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BG SONI(BENIGOPAL@GMAIL.COM)()(PETITIONER) 
ARUN KUMAR SONI(REJPLACCOUNTS@REDIFFMAIL.COM)()(PETITIONER) 
DEEPAK KUMAR(SKYLINE.DEEPAK@GMAIL.COM)()(PETITIONER) 
MANOJ KUMAR SONI(RCJPLACCOUNTS@REDIFFMAIL.COM)()(PETITIONER) 
NAVEEN SONI(RCJPLACCOUNTS@REDIFFMAIL.COM)()(PETITIONER) 
UNION OF INDIA ORS (MOHAMMEDMUQEEM@GMAIL.COM)()(PETITIONER) 
SERIOUS FRAUD INVESTIGATION OFFICE (SFIO) UNDER MINISTRY OF 
CORPORATE AFFAIRS(INF.SFIO@NIC.IN)()(PETITIONER) 
GREATER NOIDA DEVELOPMENT AUTHORITY 
(GNIDA)(AUTHORITY@GNIDA.IN)()(PETITIONER) 
AMR INFRASTRUCTURES PVT. 
LTD.(BAJAJ.VIKRAM@GMAIL.COM)()(PETITIONER) 
RC INFOSYSTEMS LTD(RCJPLACCOUNTS@REDIFFMAIL.COM)()(PETITIONER) 
HANDY MAN 4 U PVT 
LTD(MANOJ.GUPTA@AMRINFRASTRUCTURES.COM)()(PETITIONER) 
AMR INFRA SOLUTIONS PVT LTD(AMRINF.LTD@GMAIL.COM)()(PETITIONER) 
CR REAL ESTATE PVT LTD(RCJPLACCOUNTS@REDIFFMAIL.COM)()(PETITIONER) 
MRG PROMOTERS PVT LTD(MRG.PROMOTER@GMAIL.COM)()(PETITIONER) 
BG SONI(BENIGOPAL@GMAIL.COM)()(PETITIONER) 
ARUN KUMAR SONI(REJPLACCOUNTS@REDIFFMAIL.COM)()(PETITIONER) 
DEEPAK KUMAR(SKYLINE.DEEPAK@GMAIL.COM)()(PETITIONER) 
MANOJ KUMAR SONI(RCJPLACCOUNTS@REDIFFMAIL.COM)()(PETITIONER) 
NAVEEN SONI(RCJPLACCOUNTS@REDIFFMAIL.COM)()(PETITIONER) 
PRASHANT SONI(RCJPLACCOUNTS@REDIFFMAIL.COM)()(PETITIONER) 
RK SONI(RSONITRADING@GMAIL.COM)()(PETITIONER) 
RC SONI(RCSONI31@GMAIL.COM)()(PETITIONER) 
ASHISH GUPTA (ASHISHGUPTA7645@GMAIL.COM)()(PETITIONER) 
KRISHAN KUMAR(KHOMECONCEPTS@REDIFFMAIL.COM)()(PETITIONER) 
ANKIT GUPTA (NKIT_G5088@REDIFFMAIL.COM)()(PETITIONER) 
KAPIL KUMAR (KHOMECONCEPTS@REDIFFMAIL.COM)()(PETITIONER) 
MADHUR VERMA(VMADHUR77@GMAIL.COM)()(PETITIONER) 
VIJAY PANDEY(MANOJ.GUPTA@AMRINFRASTRUCTURE.COM)()(PETITIONER) 
ECONOMIC OFFENCE WING, DELHI POLICE(DCP-EOW-
DL@NIC.IN)()(PETITIONER) 
UNION OF INDIA ORS 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)()(PETITIONER) 
SERIOUS FRAUD INVESTIGATION OFFICE (SFIO) UNDER MINISTRY OF 
CORPORATE AFFAIRS(INF.SFIO@NIC.IN)()(PETITIONER) 
ECONOMIC OFFENCE WING, DELHI POLICE(DCP-EOW-
DL@NIC.IN)()(PETITIONER) 
GREATER NOIDA DEVELOPMENT AUTHORITY 
(GNIDA)(AUTHORITY@GNIDA.IN)()(PETITIONER) 
AMR INFRASTRUCTURES PVT. 
LTD.(AMRINFRASTRUCTURES@AIRTELBROADBAND.IN)()(PETITIONER) 
RC INFOSYSTEMS LTD(RCJPLACCOUNTS@REDIFFMAIL.COM)()(PETITIONER) 
HANDY MAN 4 U PVT 
LTD(MANOJ.GUPTA@AMRINFRASTRUCTURES.COM)()(PETITIONER) 
AMR INFRA SOLUTIONS PVT LTD(AMRINF.LTD@GMAIL.COM)()(PETITIONER) 
CR REAL ESTATE PVT LTD(RCJPLACCOUNTS@REDIFFMAIL.COM)()(PETITIONER) 
MRG PROMOTERS PVT LTD(MRG.PROMOTER@GMAIL.COM)()(PETITIONER) 
BG SONI(BENIGOPAL@GMAIL.COM)()(PETITIONER) 
ARUN KUMAR SONI(REJPLACCOUNTS@REDIFFMAIL.COM)()(PETITIONER) 
DEEPAK KUMAR(SKYLINE.DEEPAK@GMAIL.COM)()(PETITIONER) 
MANOJ KUMAR SONI(RCJPLACCOUNTS@REDIFFMAIL.COM)()(PETITIONER) 
NAVEEN SONI(RCJPLACCOUNTS@REDIFFMAIL.COM)()(PETITIONER) 
PRASHANT SONI(RCJPLACCOUNTS@REDIFFMAIL.COM)()(PETITIONER) 
RK SONI(RSONITRADING@GMAIL.COM)()(PETITIONER) 
RC SONI(RCSONI31@GMAIL.COM)()(PETITIONER) 
ASHISH GUPTA (ASHISHGUPTA7645@GMAIL.COM)()(PETITIONER) 
KRISHAN KUMAR(KHOMECONCEPTS@REDIFFMAIL.COM)()(PETITIONER) 
AMR INFRA SOLUTIONS PVT LTD(AMRINF.LTD@GMAIL.COM)()(PETITIONER) 
CR REAL ESTATE PVT LTD(RCJPLACCOUNTS@REDIFFMAIL.COM)()(PETITIONER) 
MRG PROMOTERS PVT LTD(MRG.PROMOTER@GMAIL.COM)()(PETITIONER) 
ARUN KUMAR SONI(REJPLACCOUNTS@REDIFFMAIL.COM)()(PETITIONER) 
DEEPAK KUMAR(SKYLINE.DEEPAK@GMAIL.COM)()(PETITIONER) 
MANOJ KUMAR SONI(RCJPLACCOUNTS@REDIFFMAIL.COM)()(PETITIONER) 
NAVEEN SONI(RCJPLACCOUNTS@REDIFFMAIL.COM)()(PETITIONER) 
PRASHANT SONI(RCJPLACCOUNTS@REDIFFMAIL.COM)()(PETITIONER) 
BG SONI(BENIGOPAL@GMAIL.COM)()(PETITIONER) 
UNION OF INDIA ORS (MOHAMMEDMUQEEM@GMAIL.COM)()(PETITIONER) 
SERIOUS FRAUD INVESTIGATION OFFICE (SFIO) UNDER MINISTRY OF 
CORPORATE AFFAIRS(INF.SFIO@NIC.IN)()(PETITIONER) 
ECONOMIC OFFENCE WING, DELHI POLICE(DCP-EOW-
DL@NIC.IN)()(PETITIONER) 
GREATER NOIDA DEVELOPMENT AUTHORITY 
(GNIDA)(AUTHORITY@GNIDA.IN)()(PETITIONER) 
AMR INFRASTRUCTURES PVT. 
LTD.(BAJAJ.VIKRAM@GMAIL.COM)()(PETITIONER) 
RC INFOSYSTEMS LTD(RCJPLACCOUNTS@REDIFFMAIL.COM)()(PETITIONER) 
HANDY MAN 4 U PVT 
LTD(MANOJ.GUPTA@AMRINFRASTRUCTURES.COM)()(PETITIONER) 
RK SONI(RSONITRADING@GMAIL.COM)()(RESPONDENT) 
B.G. SONI(BENIGOPAL@GMAIL.COM)()(RESPONDENT) 
DEEPAK KUMAR(SKYLINE.DEEPAK@GMAIL.COM)()(RESPONDENT) 
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RC INFOSYSTMS LTD(RCJPLACCOUNTS@REDIFFMAIL.COM)()(RESPONDENT) 
HANDY MAN 4 U PVT. 
LTD.(MANOJ.GUPTA@AMRINFRASTRUCTURES.COM)()(RESPONDENT) 
CR REAL ESTATE PVT. 
LTD.(RCJPLACCOUNTS@REDIFFMAIL.COM)()(RESPONDENT) 
SERIOUS FRAUD INVESTIGATION OFFICE(INF.SFIO@NIC.IN)()(RESPONDENT) 
AMR INFRASTRUCTURES 
LTD(AMRINFRASTRUCTURES@AIRTELBROADBAND.IN)()(RESPONDENT) 
MRG PROMOTERS PVT. 
LTD.(MRG.PROMOTER@GMAIL.COM)()(RESPONDENT) 
RC SONI(RCSONI31@GMAIL.COM)()(RESPONDENT) 
KRISHAN KUAMR(KHOMECONCEPTS@REDIFFMAIL.COM)()(RESPONDENT) 
KAPIL KUMAR(KHOMECONCEPTS@REDIFFMAIL.COM)()(RESPONDENT) 
GREATER NOIDA DEVELOPMENT 
AUTHORITY(AUTHORITY@GNIDA.IN)()(RESPONDENT) 
VIJAY 
PANDEY(MANOJ.GUPTA@AMRINFRASTRUCTURES.COM)()(RESPONDENT) 
MOHD. 
MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT) 
AMR INFRA SOLUTIONS LTD(AMRINF.LTD@GMAIL.COM)()(RESPONDENT) 
MADHUR VERMA(VMADHUR77@GMAIL.COM)()(RESPONDENT) 
ECONOMIC OFFENCE WING(DCP-EOW-DL@NIC.IN)()(RESPONDENT) 
ANKIT GUPTA(ANKIT_G5088@REDIFFMAIL.COM)()(RESPONDENT) 
ASHISH GUPTA(ASHISHGUPTA7645@GMAIL.COM)()(RESPONDENT) 
ABHISHEK ANAND(ABHI4064@GMAIL.COM)(8800343000)(PETITIONER) 
AJAY VERMA(AJAY.ADVOCATE@GMAIL.COM)(9811098069)(RESPONDENT) 

 

 

 

 
 

                      COURT NO. 35 

     HON'BLE MR. JUSTICE SAURABH BANERJEE 

 

 

 

TO JOIN VC : 

 

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc9   

 
 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 

prakash.aggarwal@dhc.nic.in  
 

 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

AFTER NOTICE MISC. MATTERS 

99 CRL.M.C.-2469/2022 
WITH W.P.(CRL) 1216/2022 

STATE OF PUNJAB  
V/s STATE GOVT OF NCT OF DELHI ORS. 
  

KUMUD RANJAN MISHRA  

 OTHER DETAILS OF ADVOCATES: 
STATE OF PUNJAB(KRMISHRA07@GMAIL.COM)(9810400707)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
KAPIL 
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
STATE OF HARYANA(CS@HRY.NIC.IN)()(RESPONDENT) 
TEJINDER PAL SINGH BAGGA(TEJINDERBAGGA@GMAIL.COM)()(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(JANAKPURI-327/2022) 
W.P.(CRL) 1216/2022 FILED BY SH MANPREET 
SINGH SSP (RURAL) DISTRICT SAS NAGAR PUNJAB 
(D. OF HEARING : 2025-03-18 ) 
 
P.S.-FIR NO. :(JANAKPURI-327/2022) 

100 W.P.(CRL)-1216/2022 
CRL.M.A. 10348/2022 

SH MANPREET SINGH SSP (RURAL) DISTRICT 
SAS NAGAR PUNJAB  
V/s STATE OF NCT OF DELHI & ORS. 
  

KUMUD RANJAN MISHRA  

 OTHER DETAILS OF ADVOCATES: 
MANPREET SINGH(KRMISHRA07@GMAIL.COM)(9810400407)(PETITIONER) 
STATE OF HARYANA(CS@HRY.NIC.IN)()(RESPONDENT) 
TEJINDER PAL SINGH BAGGA(TAJINDERBAGGA@GMAIL.COM)()(RESPONDENT) 
KAPIL 
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(JANAKPURI-327/2022) 
CRL.M.C. 2469/2022 FILED BY STATE OF PUNJAB 
(D. OF HEARING : 2025-03-18 ) 
 
P.S.-FIR NO. :(JANAKPURI-327/2022) 

 

 

 

 

 

 

 

 

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc9
mailto:prakash.aggarwal@dhc.nic.in
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                      COURT NO. 28    

     HON'BLE MR.JUSTICE AMIT SHARMA  

 

 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 

 

mahendra.kadian@dhc.nic.in  

 

CLICK HERE TO JOIN VC 

 

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc13 

 
 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

AFTER NOTICE MISC. MATTERS 

62 CRL.M.C.-541/2023 
CRL.M.A. 2137/2023 
WITH CRL.M.C. 1320/2024 

T. VINAYAK RAVI REDDY & ORS.  
V/s STATE OF NCT DELHI & ORS. 
  

PRATEEK GUPTA, SACHIN TANWAR, 
KARAN NAGRATH 

 

 OTHER DETAILS OF ADVOCATES: 
PRATEEK GUPTA(ADV.PRATEEKG@GMAIL.COM)(8587831043)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
SACHIN TANWAR(SACHINTANWAR8887@GMAIL.COM)(9910434161)(RESPONDENT) 
KARAN NAGRATH(KARAN@SPNLEGAL.COM)(9810552424)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(ECONOMIC OFFENCE WING-97/2013) 
CRL.M.C. 1320/2024 FILED BY PARASURAMAN 
KARTHIK IYER (D. OF HEARING : 2025-03-18 ) 
 
P.S.-FIR NO. :(ECONOMIC OFFENCE WING-
97/2013) 

63 CRL.M.C.-1320/2024 
CRL.M.A. 5185/2024 
WITH CRL.M.C. 541/2023 

PARASURAMAN KARTHIK IYER  
V/s STATE OF NCT OF DELHI & ORS. 
  

RAHUL KRIPALANI  

 OTHER DETAILS OF ADVOCATES: 
SUHASINI SEN (SUHASINI@RSCHAMBERS.NET)(9582256361)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(ECONOMIC OFFENCE WING-97/2013) 
CRL.M.C. 541/2023 FILED BY T. VINAYAK RAVI 
REDDY & ORS. (D. OF HEARING : 2025-03-18 ) 
 
P.S.-FIR NO. :(ECONOMIC OFFENCE WING-
97/2013) 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

mailto:mahendra.kadian@dhc.nic.in
https://virtualcourtdhc.webex.com/meet/virtualcourtdhc13
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COURT NO. 29  

HON'BLE MS.JUSTICE SHALINDER KAUR 

 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO: 

 

akhil.saxena@dhc.nic.in 

 

CLICK HERE TO JOIN VC  

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt2 

 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 

50 CRL.M.A. 8273/2025 
CRL.M.A. 8274/2025 
In BAIL APPLN.-2350/2019(Disposed 
off case) 

RISHABH GUPTA  
V/s STATE 
  

G S LAW ATTORNEY, SHIKHA 
SHARMA, SATENDRA KUMAR 

 

 OTHER DETAILS OF ADVOCATES: 
SATENDRA KUMAR(GAUTAMSK12@GMAIL.COM)(9968347727)(PETITIONER) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(ECONOMIC OFFENCE WING-58/2019) 
CRL.M.C. 2032/2020 FILED BY RISHAB GUPTA 
(DISPOSED ON : 2020-12-21 ) 
 
P.S.-FIR NO. :(ECONOMIC OFFENCE WING-
58/2019) 

FOR ADMISSION 

51 CRL.A.-158/2024 
CRL.M.A. 5358/2024 
WITH CRL.L.P. 155/2024 

SACHIN THAKUR@ SACHIN KUMAR  
V/s STAE NCT OF DELHI 
  

KAPIL KUMAR  

 OTHER DETAILS OF ADVOCATES: 
KAPIL KUMAR(KAPILLLB15@GAMIL.COM)(9716724340)(PETITIONER) 
KAPIL KUMAR(KAPILLLB15@GAMIL.COM)(971672340)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
KAPIL SHARMA (DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)()(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(UTTAM NAGAR-499/2019) 
CRL.L.P. 155/2024 FILED BY MS.R (D. OF HEARING : 
2025-03-18 ) 
 
P.S.-FIR NO. :(UTTAM NAGAR-499/2019) 

52 CRL.L.P.-155/2024 
WITH CRL.A. 158/2024 

MS.R  
V/s STATE AND ANR 
  

VINAY KUMAR SHARMA  

 OTHER DETAILS OF ADVOCATES: 
VINAY KUMAR SHARMA(VINAYNETEX@GMAIL.COM)(9810248919)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(UTTAM NAGAR-499/2019) 
CRL.A. 158/2024 FILED BY SACHIN THAKUR@ 
SACHIN KUMAR (D. OF HEARING : 2025-03-18 ) 
 
P.S.-FIR NO. :(UTTAM NAGAR-499/2019) 

 

mailto:akhil.saxena@dhc.nic.in
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt2
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COURT NO. 27   

HON'BLE MR.JUSTICE RAVINDER DUDEJA  

 

 

CLICK HERE TO JOIN VC: 

 

 

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt04 

 

 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO: 

 

cmnegi93@gmail.com  
 

 

 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 

90 CRL.M.A. 8271/2025 
CRL.M.A. 8272/2025 
In W.P.(CRL)-217/2025(Disposed off 
case) 

RAM CHANDER  
V/s STATE NCT OF DELHI & ANR. 
  

RAHUL KUMAR SINGH  

 OTHER DETAILS OF ADVOCATES: 
RAHUL SINGH (RAHULADV01@GMAIL.COM)(9350613101)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
RAHUL SINGH(RAHULADV01@GMAIL.COM)(0)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 

 

 

 

 

 

 

 

HIGH COURT OF DELHI      REGISTRAR(LISTING) 

17.03.2025 

 
 

 

 

 

 

 

 

 

 

 

 

 

 

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt04
mailto:cmnegi93@gmail.com

